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BEFORE THE NATIONAL GREEN TRIBUNAL,

EASTERN ZONE BENCH,
AT KOLKATA

O.A. No. 16772023712

Srikant Kumar Pakal & Ors. ... Applicant{s)
Versus
Govt. Of Bihar & Ors.. ~Respondent(s)
INDEX
5 B —
~ No i i
1. | Counter Affidavit / Reply for and on behalf
| of the Respondent No. 8 East Coast
{ Railway ———
| 2. | Annexure “ A" ) -
T g
(Ashok Prasad)
Advocate,
Counsel for ECR

Place : KOLKATA
Dated 6|\ ey
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Before The Hon’ble National Green Tribunal
Eastern Zone Bench, Kolkata

OA No. 167 of 2023

Srikant Kumar Pakal &Ors.
......... Applicant

-VERSUS-

State of Odisha and Others
Respondents

ooooooooo

REPLY ON BEHALF OF THE RESPONDENT NO. 8 EAST

s /C(?ST RAILWAYS.

MOST RESPECTFULLY SHEWETH:

Sisir Kumar Acharya, son of Late Narayan Acharya,
/ présently posted as a Dy. Chief Engineer (Construction),
East Coast Railway, Jajpur Keonjhar Road, Odisha, do

hereby solemnly affirm and declare as follows:-

1. That I have read and under stood the contents of the

Original 'Application and duly authorised and

competent to file the present reply.

-(/\t/ll’f hav~wy .ﬁr(A A
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2. That it is humbly submitted that before going to
respond Para wise comment to the Original
Application, the answering respondent seeks leave to
place preliminary objection before the Hon'ble
Tribunal.

BRIEF SUBMISSION:-

<
That an Article of Agreement has been made on 25t day ;ﬂ
of October, 2022 between the President of India through

the Chief Engineer/Con/Ill/Bhubneswar of East Coast f
Railway and M/S Shanti Construction Sambalpur

Private Limited for “Execution of balance earth work S
and minor bridges in fly over portion between Byree-

Kapilas Road (Chainage 1500 to 6200 from CSB of §
Byree) in Bhadrak-Nergundi 3™ line project of East

Coast Railway at a cost of Rs.49,48,13,454.06 vide

Contract Agreement No. %
09/CE/Con/Ill/BBS/ECoR/2022 dt.25.10.2022 and C
Letter of Acceptance (LOA) No. ECoR-CONST-HQ- -
ENGG/ETCPMIIIBBS-2022020/01538960055334  dt.

01.06.2022”.

I TINDLA
& 3%
)
el
i
!
,

PARA WISE REPLY

1. That the contents of Para 1 of the Original

-’ﬂf';'-}'?-'-"’ Application are denied as wrong, false and devoid



142

of any merit save for what are matters of record.
It is submitted that the Agency, M/s. Shanti
Constructions (P) Ltd, Sambalpur (Odisha) was
awarded the contract for Execution of balance
earth work and minor bridges in fly over portion
between Byree-Kapilas Road (Chainage 1500 to
6200 from CSB of Byree) in Bhadrak-Nergundi 3
line project of East Coast Railway.

A copy of an Article of Agreement is annexed

herewith and marked as Annexure “A”.

2. With regards to the paragraph 2 & 10 of the
Original Application, it does not pertain to

answering respondent hence, does not warrant

any reply.

3. That the contents of the para 11 of the Original

Application, it is pertinent to mentioned that as
per condition of the contract, the agency has to

execute earth work in filling embankment, guide

gﬁ!‘/ﬁdfv Wia AU{'\A—.syh.
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bunds, around buried type abutments, hridges
gaps, trolley refuges, rain bunds, platforms etc.
with earth suitable for embankment as pecr

standard specifications, excavated from outside

railway boundary entirely arranged by the

contractor at his own cost including all leads,
lifts, ascents, descents, crossing of nallahs or
any other obstructions.

4. That with regards to the para 12 to 35 of the
original application, it does not pertain to

answering respondent hence, does not warrant

any reply.

in view of what has been stated here in before, It is
respectfully submitted that the application may

kindly be disposed with orders/ directions as deemed

fit and proper in the facts and circumstances of this

(i o
l&'}s I{*CAA}\;/E\
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case. The answering respondent may kindly be

exempted from personal appearance forthwith.

(Ao vy Abaicy

DEPONENT 7 "

VERIFICATION

Verified at Polokamesdwaion  this |2#h0f March,

2024, that the contents of the above affidavit are
true and correct to the best of my knowledge. No.

part of it is false and nothing material has been

concealed there from.

f&]/&d’r\' o Aoy T N

DEPONENT
ing
ne above famed 79 “%“b—/j
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i EAST COAST RAILWAY
- CONSTRUCTION ORGANISATION
CONTRACT AGREEMENT OF WORKS -
i mrac_t Agreement No. | 9 /CE/Con/I11/BBS/ECOR/2022 Qt_d-b_-JE_ZD}_Z__.‘}
* | Approximate  value  of [ Rs.49,48,13,453.06 (Rupees Forty Nine Crore Forty |
1 contract (in figures g | gight Lakh Thirteen Thousand Four Hundred Fifty
“r i | words) Four And Paise Six Only) e
3. | Total Security Deposit (in | Rs. 2,47,40,700/- ( Rupees Two Crore Forty Seven
it ] .| figures & words) Lakh Forty Thousand and Seven Hundred anly)

4, Initial SD deposited by the | 32,85,700/- (Rupees Thirty Two lakh Eight'y Five
Contractor (details of the | Thousand and Seven Hundred only) deposited as

deposit with amount in | Earnest Money bide IREPS reference ID
figures and words) NE616414782555/CKT0869691 dtd.12.03.2022 .

S. | Balance SD to be | 2,14,55,000/- ( Rupees Two Crore Fourteen lakh
; recovered from the | FiftyFive Thousand only) will be recovered at the rate
| contractor (in figures and | of 6% from running on account bills of the contract till it
.' words) reaches 5% of Contract Value.

6. | Performance guarantee & | Rs. 1,48,44,403.62 ( Rupees One Crore Forty Eighty
Penalty amount, if any | Lakh Forty Four Thousand Four Hundred Three And
. deposited. Sixty Two Paise only) (3% of contract value) The |
Contractor has submitted Performanca Guarantee in shape of |

‘ BG bearing No. 37870100000006 dated 14.06.2022 for |
[

|

Rs.1,48,44,500/- valid upto 08.09,2023 and claim expiry
upto 08.09.2024 issued by Axis Bank, Khetrajpur,
Sambalpur ,Odisha ;
7. | Date of completion of work | 31.05.2023 j.e. 12 (Twelve) months from the date of |
issue of the acceptance letter (Acceptance letter issued-
| vide No. ECOR-CONST-HQ-ENGG /
ETCPMIIIBBS2022020/ 01538960055334 dtd; 01.06.2022

8. | Name of work Bhadrak-Nergundi 3" line project- Execution of balance |
Earthwork and minor bridges in flyover portion between
Byree-Kapilas Road ( Ch-1500 to Ch-6200 from CSB of
Byree) of Bhadrak-Nergundi 3™ Line of East Coast
Railway"”.

9, Estimate No, Allocation | No. CAO/CON/BBS/EST/002800
. | with Plan Head of | Allocation: Cap - 1500
| expenditure. | ol g

ARTICLES OF AGREEMENT made this __2.% {1~ day of 0 ct2022 between President of
India acting through the Chief Engineer/Con/III/Bhubaneswar of East Coast Railway
Administration hereafter called the "Railway" of the one part and M/s Shanti Construction
Sambalpur Private Limited, Badabazar, Bangalipada, Sambalpur-768003

herein after called the "Contractor” of other part.

WHEREAS the Contractor has agreed with the Railway for performance of the above works
set forth in the Schedule hereto annexed upon the Standard General Conditions of Contract-
2022 corrected with correction slips upto the date of closing of tender, USSOR-2019
corrected with correction slips upto the date of closing of tender and the Special Conditions
and Specifications, if any and in conformity with the drawings here-into annexed AND
WHEREAS the performance of the said works is an act in which the public are interested.

NOW THIS INDENTURE JWITNESSETH that in consideration to the paymiéRts to'be made by 42

"C, A AT AN DT L I : . ’ P iy T forth -
! %ﬂ%‘ﬁblﬁ‘f_{y&;tyfﬁeﬁEhcgors will duly perform the said works in the said-schedule’set forth

! ésﬁf‘:f‘w Lo 3V
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Ofler of Mis SHANT) CONSTRUGTION SAMBALPUR PRIVATE LIMITED-SAMBALPUR
Tondgy Ho: ETCPMINGBSZ022020

Closing Date/Timo: 1ainange 1200 7~ {
| S\
—— 5 ; - i \
Bldder Detalls ?
Address: E\EKEMiP}\DA'.EMEKLEE\,',éKMeALfJUn'.'é&mha. '
{Contact Person BIPIN KUMAR AGRAWAL Landline 9106742420209 i
: Maoblle 9106742420399 E-Mall Id blpin8233@rodiltmail.com

" [Fax NIL Websit URL NIL -
e ... .| B Lot T SSR .
Tender Detalls :

. i?e_mmnng Department:  ECOR-CONST-HQ-ENGG  Sectlon: TENDER

Bhadrak - Nergundi 3rd line project- Execution of balance Earthwork and minor bridges in
{Name of Work: flyover portion between Byree-Kapilas Road (Ch-1500 to Ch-6200 from CSB of Byree) of |
‘ Bhadrak-Nergundi 3rd Line of East Coasl Rallway.

|81dding Style

Single Rate for Each Schedule Bldding Unit ::;‘;‘;“L’!‘:d Ogunat &) |
Tender Document Cost: 0.00 s
Eames! Money: 32B5700.00 Submitted Vide (Rs): NIL |
Period of Completion : 12 Months Offer Validity: 60 (Days) !
‘ PRABHATA BIHARI

|Tender Opened By (Exec.) MOHAPATRA Tender Opened By (Accts.) NISHANT GOLDY SSO/A/Con
. [ AXEN/C/Works/BBS
Financial Offer
'Bid 1D/ Date/ Time ::52‘*;221 /12/03/2022  Eims File Reference  SCSPLBYREE{20322
Inter-Se Ranking L2
] . Unit Rate | Advt. Value Bid Amount
;_ Item Description Item Code Qty (Rs.) (Rs.) Bid Rate (Rs)
{Schedule A 439524963.00 1800 %
' 360410469.66
[Execution of Earth work in cutting & filling (USSOR-2019) Below
1 | | |439524963.00
Execution of works as detailed in Schedule A.
Schedule value|439524963.00 5“"‘,’;’0“‘: 360410469.66
Schedule B | [ | 52610000.00] | aip —
. Execution of Earth work and allied works (Non-USSOR) ' . "
2 ] ] 52910000.00
Execution of works as detailed in Schedule B )
Schedule value| 52910000.00 schefo‘:: 52910000.00
Schedule C | | | 30372495.00 T nm—
Executlon of Bridge works (USSOR-2019) ' w s
3 | | | 30372495.00
Execution of works as detailed in Schedule G )
T — &“?’;:':‘ 30372495.00
Schedule D | 1 ] 21076526.10
Supply and using of Cement (USSOR-2019) 0.00 AtPar| 21076526.10
ol | | 2107652610
Execution of werks as detailad in Schedule D ) )
| SHANTI CONSTRUCTION Schedule value| 21076526.10| SChedule| . -ccae 10
- SAMBALPUR PVT | TD ) Total
[Schegule E=_— 48005400.99 @-cb,,/ >
[
]2 prai 2] 48005400.00
aging Director T Tl eal‘l'm" iy
2 S B Gk Pagelol8 Qm‘ga‘fg@mm@m?ﬂha--mm

N N AN
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ECOR-CONST-HU-ENWWEUUR
Ofter of NU's SHANT! CONSTRUCTION SAMBALPUR PRIVATE LiniTep.gampAL FUR
% Tender Not ETCRAIIBERNSN

Closing Date Time: 14032022 12 0o

S —————

e

Supply and using of Relntorcement Steel (USSOR-2019)

__-_-_-_—_'__—-——
2 | ] 48005400.00 ’
Execution ol watks as detaitad in Schedule E

Schedule value| 48005400,99] Schedule
Total

Schedula F I l l

Executlon of USSOR-2019 items

8 [ l | 2350576191

48005400.00

23805761,31 0100 M Pai 5761.31

|_Sowabtal . p
Execution of works as datailed in Scheduls F
Schedule value| 20505761.31 S“"’T“:: 29805761.31
()
Schedule G | [ | 450775.00
— 775.00
Watch and ward . 0.00 At Par 450773
7 [ [ | sso77s.00 ]
Execution of works as datailed in Schedule G B
Schedule value|  450775.00 s"“;‘r"‘;: 450775.00
: (!
Schedula H | | | 5000000.00 o
Untorsean ltem USSOR-2019 0.00 AtFar] S i
§ [ [ | 0.0l 500000000
Execution of untoressen items works which is nol includad in above SchoA to G but included in = ™
USSOR-2019 except banned itsms in tham.
Schedule value| 5000000.00 3‘*‘?:‘;':' 5000000.00
[}
Gross Bid Value|548031427.07
Rebate on Total Value 0.00 %

Net Bid Value|54s031427.07

Technical Ofter
Jolnt Venture

The details of the JV lirm on whosa behall bid has besn submitted

Jolnt Venturs Nama / Address  |Auth. Slgnatory

|Docs. Attached
Not Applicable

Payment Mode

I choose tha following payment Mode:

]Bank Transfar through RTGS / NEFT

Bank Account Detalls

Account Number: 37823125183

IFSC Code : |SEIN0008724 [Bank Name : [STATE BANK OF INDIA
Bank Address :*  |SAMBALPUR , SAMBALPUR, Odisha, India, 768001

General Instructions

| have read and understood tha following General Instructions, and 1 agree to abide by these instructions. | have

also downloaded and read/understood the complete tender document, and all the documents attached with this
tender.

S.No. Dascription

Indlan Rallways Standard General Canditlons of Contract ~2020 corrscted up to the dats of closing of tender,
3 5 tad up lo the date of closing ol tsnder and the Annexed Documents are part cf the tender
SHANT! QINRTRUCTIERG & @ 0 _

Eaald Mot ™

G.C.C Is available al Chaptar-3, sl rany 455 10
4 ALY hdi 11T 1
SR Cr e Pl -“
ME Lpnasr Ton-li
, Page2 of 8 Run DhtefFinye:26/q4/2022 13:40:32
—Ménagqing Director e



T

3

B ]
——

|____|and Promotion (DIPP) as 'Startups' shall be axampted from payment of earnes! money deposit.
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Tend Olter of M/s SHANT) ConsTRUCTION SAMBALPUR PRIVATE LIMITED-SAMBALPUR @ AP
*®t No: ETCPMIIBDS 2022020

1 e =
No manual tenders sent by Post/FAX/Courler o1 in person shall be accepted. j

Payment of Earnest Monoy Deposit and Tender pDocument Cost shall be accepled through Net Banking or Paymen!
Gateway only. No other mode of payment shall be accepled. Any firm recegnized by Depariment of Industrial Policy

In case the date of closing mentloned In the NIT Header of e- tender document is declared a hollday/bandh/strike
etc. on any account, the date of closing tender online will nol be changed as the application In the websile of IREPS
does not permil submission ol any offer after closing date and time of the tender, However, opening of lenders
onling will be on the following working day aller the closing dateftime ol lenders.

Rates quoted by the tenderer in the relevant fields of the Financial Bid Page only will be the ruling lerms for deciding
inter-sa-ranking and any condition having linancial repercussions, it quoted anywhere else shall not be considered
tor deciding the inter-se-ranking.

For quidelnes for participation of Joint Venture Firms in Works Tender, Clause-17, Chapter-2 of Annexed Document
may be refarred 0.

For more detals, the Instructions to the Tenderers vide Chapter- 2 and all other detalls available in the Annexed
Document to the E-Tender Document may be referred to.

The Tendarer should submit a Gerlificate as per the proforma enclosed vide Annexure-lll, Chapter-2 of the Annexed
Document. Non-submission of Certificate by the bidder shall resull in summarily rejection of his/their bid. It shall be
mandatorily incumbent upon the tenderer (0 identity, stale and submit the supporting documents duly self attested by
which they/he is qualifying the Qualifying Criteria mentioned in the Tender Document.

(a) In case of any information submilted by tenderer Is found lo be false forged or incorrect at any time during
process for evaluation of lenders, Il shall lead to lorfeiture of the tender Earnest Money Deposit besides banning of
business for a period of upto five years. (b) In case of any information submitted by tenderer is found to be false
torged or incorrect after the award of contract, the contract shall be terminated. Earnest Money Deposit (EMD),
Perlormance Guarantee and Security Deposil available with the railway shall be forfeited. In addition, other dues of
the contraclar, il any, under this contract shall be forfeiled and agency shall be banned for doing business for a
period of upto five years.

The tender shall be finalised based on submitted documents & no post tender correspondence shall be entertained.
However, it any clarification is required by the Railway, the same will be sought from the tenderer which need to be
provided by tenderer(s) within stipulated time failing which hisftheir offer(s) shall be deall based on availabla
informatian with Railways interpretation only.

While submitting offers the tenderer(s) generally commit mistakes in submitting the mandatory documents like
Certiticates regarding contracting experience, Audited Balance Sheet duly certified by the Chartered Accountant,
Gertificate in respect to lrue and factuality of documents, information in connection with evaluation of bid capacity.
Power of Altorney, submission of lenders by authorised signatory, JV related documents etc. As such, the
tenderer(s) should go through the tender document very carefully before submitting his/their offer and accordingly
upload all the mandatory documents and other relevant documents as per the formats annexed In the tender
document. The tender shall be finalised based on submitted documents & no post tender correspondence shall be
antentained. However, il any clarification is required by the Railway, the same will be sought from the tenderer which
need to be provided by tenderer(s) within stipulated time lailing which his/their offer(s) shall be dealt based on
available Information with Rallways interpretation only.

Submission of Document Verification Cerlificate

S.No.

Description Documents Attached

Please submit a certificate In the prescribed format (please download the format from the

link given below) for varification / confirmation of the documents submitted for compliance of
eligibility / qualifying criterla. Non submission of the certificate, or submission of certificate  |(CERTIF)
aither not properly filled in, or in a formal other than the prescribed format shall lead to

summary rejection ol your ofler.

Standard Technlcal Criterla

Dacumenls

Description Attached

SHA

T CONSTRUCTION
D.

"é&. a:"d'l-f"’
T dAfiptar (e )
Chief Engineer/Con-(!

i 77 Yad, yrena

East Coaxt heilway | '

&?__U,P/-’PVT. LT

Managin._q Dipni

3 Closing Date/Time: 14/03/2022 12 r;c@ X
r— j

9.3

The. ¢
M e acaer
Pane 30l B . Run DatelTime: 26 th ﬂ!' R T b
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Offer of M/s SHANTI CONSTRUCTION SAMBALPUR PRIVATE LIMITED.s AMBALPUR
or i
\D Tender Ho: ETCPMINIBES 2022020 Closing DataTime: 141034, 1z

r}(j

————

[(a)The tenderer must have successtully completed any of lh"f‘r‘;:?*:’f’;“l_?;:”ﬂﬂflfiﬂ:':zjﬂfﬂn} years,

i st day of month proviaus 1o the ona In which tondar 13 Invilad: Thraa sim 10r, :. aach
SRR Ay ; t equal 1o 30% ol advertised value of the tendar, or Two zimilar warys
wsr:]ng nﬁ:,w;:,:?:.{l {:;][:I,C:T:::;“Zn:;ﬁ;:ﬁ equal T:J 40“/; ol advertisad value of the tender, or Ono simiar
irf:licrk :?1311 fasi?ng r:;l lass than the amount equal to 60% o advertlsed valyg of the 1:»1?&!. (b) (ijin
case ol composilo works (0.¢. works invalving more than one distinct componan, 6uch Asbcm
Enginearing works, S&T works, Elactrical works, OHE works elc. and in tha case of major brdges -
Subslructure, superstructure etc.), lenderer must have succassiully completed any of the folewing ‘
during last 07 (seven) years, ending last day of month previous to 1ha one In which tender I3 Invited:
Three similar works each cosling not less than the amounl squal 19 20% of adveriised value of each
componenl of tender, or Two similar works each cosling not less than the amFJunI equal to 40% ol
advertised value of each component of tender, or One similar work each casling not lege than the
amaount equal to 60% of advertised value of each component of tender. Nole for b (i) : Separate
completed works of minimum required values far each component shall also be consldered for
fulfliment of technical eligibility criteria. (b) (7i) In such cases, what conslitutes a component in a (SIAILAR)
1 composile work shzll be clearly pre-defined with estimated tender cost of it, as parnt of the tender
documents without any ambiguity. (b) (i) To evaluate the technical eligibifity of lenderer, only
components of work as stipulated in tender documents for evaluation of technical eligibility, shall be
considered. The scope of viork covered in other remaining components shall be either executed by
tenderer himselt it he has work experience as mentioned in clause 7 (a) (i) of Pari-ll ¢f GCC or through
subcontractor fuffiling the requirements as per clause 7 of Par-Il of GCC or jointly Le., partly himself
and remaining through subcontractor, with prior approval of Chief Engineer in writing, However, if
required in tender documents by way of Special Conditions, a formal agreement duly notarised, legally
enforceable in the coun of law, shall be executed by the main contractor with the subcontractor for the
cempenent(s) of work proposed 1o be executed by the subcontractor(s), and shall be submitied 2long
with the ofier for considering subletiing of that scope of work towards fulfilment of technical efigibility. In
case sfter award of contract or during execution of work it becomes necessary for contractor to change
subcontractor, the same shall be dane with subcontraclor(s) fulfilling the requirements as per clause 7

of Part-ll of GCC, vith prior approval of Chief Engineer in vriting. (For Note Refer “Note for ltem 10.1' of
Clause 10.1, Chapter-2 of Annexed Document)

. Definztion of Similar Work :- Any Civil Engineering work comprising of earthwork in formation in NIL
’ bank/cuning and construction of bridge.

Standard Financial Criteria

S.No. Description

The tenderer must have received contractual payments in the previous three financial years

and the current financial year upto the date of inviting of tender, at least 150% of the

advertisad value of the tender. The tenderers shall submit Certificates to this effect which

may be an altesled Certificate from the cancerned department / client or Audited Balance

1 Sheel duly ceriified by the Chartered Accountant ICenificate from Chartered Accountant (ANNEXURE B)
duly supported by Audited Balance Sheet. Non-compliance with this condition the offer shall

summarily be rejected. Note: (i) Client certificate from other than Govt Organization should

be duly supported by Form 16A/26AS generated through TRACES of Income Tax

Depanment of Indiz. () The tenderer(s) are also advised to upload duly filled up Annexure-

B, Chapler-7 of Annexed Document otherwise the offer is liable for rejection.

Documents Atlached

Commercial Compliance

———
1 Please submit the Certificate of famiiarization ta the work site as per Chapter-6 of the Annexed Document.
Complied Bldder Remarks Documents Attached
Yes N/A (FAMILARISATION)

Please submit details of the constitution of the Firm (Proprietary Firm or Partnership Firm)/HUF/Company Registm
under Companies Act-2013/Limited Liabilty Partnership Firm registered under LLP Act-2008/Joint
Venture(JV)/Registered Saciety & Registered Trust elc along with duly filed up Annexure-A, Chapter-7 of the
Annexed Document and also enclose the supporting documents such as copy of Partnership Deed, Powsr of
Altorney, PAN Card, Memorandum of Articles/Arlicles of Assoclation, Authorisatlon, Certificate of Incorporation,
Certificate of Reqgistration, Deem of Formation, Memorandum of Understanding, JV Agreament. (For detalls please
refer Clause 14, 15 & 17 of Annexure-I, Chapter-2 ol Annexed Dacument). In reference to Clause 14, Chapter-2 ot
Annexed Document submit an undertaking as per Annexure-Q, Chapler-7 of Annexed Document regarding nol
blacklisted or debarred by Raibways or any other Ministry/Department of Govt. of India from participation In tender on

the dale ing of bids. Concealmentiwrong information In regard lo above shall make the contract liabla for
SHAN Lt daterﬁﬂé)“ er Clause 62 of the General Conditions of Contrac!.

A = (f;ul l\Se !I_f-—_
SAMBRLI Y Gdmbiled™ Bldder Remarks [ 7. pdcuments Attached, |

-t
/M irector Page 4 ot 8 Run Date/Time. 26/04/2022,13.40-32
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Otfer of Ws SHANTI CONSY m,.gﬂ.s,gmum PROVATE LINTED-SAMRAL PUR ¥ .
Tender No: ETCF WHDESTINEIN Crenpeg Do Tore. LY 7757 1) -W/\'\\
i A

i > R T \

- as A el . i ettt

[ Phease s.bmi ks of FUnt & Mathitery gratulds ion hend B Bripiiad & by Fleind atd birel 57 B rdoad
3 work ab per the 1Al vide Anngye Chaide! 7 ot Amtved Dininamaed Lok camiilains wito Tig cordtine Sably

| toresul inl':: Inndet w‘g fepmiing L g B T
Y 1ot Mamarks : Trtupemnny Bemguhand !
. Complied __‘B:l_*" s i i i ihdb il
T e ; L S i

L IS el 28 - - P - - - N el aw i i i ity W

[T Pwase submi 1g! of peisanseliorgarnis ation o1 hatd and [rtgranell ¥ be eagngal S B tsdibirsd eyl e gar e
4 tormat vise Annexute D, Chaptes.? o the Arnsred Dozumesd Hon dipsiites et Mg sedinr Talils 19 rel w
the lendst hean 'f"\"’*ﬂ

o Bidder Aemarks L

Please submit copy of Certficate as per the proforma endosed vids Annersss 8, (ragher 7 o e Srrson
Dacument. Non-submission of the Certficate by the bdder shal rogull in gureasly syadicr of YaTer S @l

5 e mandatorly incumbant upon the lengeder 15 identity, etate and submd P agerieg OnoemeTs Ny west wtoctimed
by which they/he is Quallying the Qualifymg Crilenia meniconed @ the Tender Ooturrors iy
Complied Bldder Remarks Ooparmeny &Satef
IVes NIA (CERTWICATE) '

Prease submit detals of work completed during previcus 07 years ending last Gay of Mo prevas T e gia e
6 which tender has been invited as per the formal vde Annevure-E, Chapler:7 of the Anneend Camgment, G
complance with this condition is hable 10 result in the lendger being 1ejeciod.
, Complied Bldder Remarks Docgments AEpiPwed

Yes N/A (ANNEXURE )

p——

The tenderer(s) are requred 1o upload the information as per Anneaure-F ol Chapter 7, Annesad Donssert Ly
sgned by the tenderer(s) and verificd by Chartered Accountant since the information & regured 15 semhans P
capacity of the tendarer(s) 1or tenders valuing more than Rs. 20 Cr. Howaver. the tendersr(s) ®aF el 27

7 sdaitonal information, it they desire 5o, In case, the tenderer(s) laded 10 sbmd Me minimum fegured PROTESHT &=
per Anneyure-F of Chapler- 7 along with the offer or submi in any Other lormal omeiag re s TR
essantial 1o work out Bid capacity, histher offer shall be rejected summarty, Ths ntrmalon & % 5w TEeer 5
Annexure F1, Chapter-7 of Annexed Document,

Complied Bidder Remarks Docurents Ampbes |

Yes A {ARNENURE F) _q}‘_

;4 Please submit the tequred information for evakstion of £g Capachy as per Annexisre F1, Cragees-? &t o R
Document,

i Complied Bidder Remarks Degumersy ANactwnd )

Yes NIL na, :

EE—— vy —————

Please submil he intormation 1egarding association of Radasy Offcers wth hﬁ;ths,j 1 e @ O 8,
Crapter-2 of Annexed Dotument along with the declareton 3s per ™e torms) s Aodwase & Oragie: 7 af s

& Annered Document Ald non-submission ol mfolMalion requred as per Clicee 18 (3 (30 & v @ Owpe-Z ™
Annexed Document, conlract is Lable (0 be deall In ao0ICENds with providss of Ciawss £3 o hagms-3 Faae &8
of (ieneral Conaltions of Convtact)

| Complied RBidde Remarks e

(TS _hNemeES 1

5 iu:m _wanﬂ U] G coun CAEBS BE 67 the IpMmal vide Amu.;“.“ Q‘W;ﬂﬁ Ascand Brncrmak

 omu S )
L4 R 1A | i o e —— T "P_,__,,,_,_____,,;
10 ekt subamit o1 of arldiaton Gases a3 fer thw it vide Arnessiy | Chagiv ot e drmeasd Dyt
1 Binder Remarv s o L QU PP Oy |
Y I R 2o . et
i Mﬂ e - N g e e— wnat_.wﬁ.ﬁ‘i::‘-w
/L- FRC TR e
= " amgmﬂ Difoc!w o::m‘ ._-_.F vl 4 e O 7

17
- %
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Econ-coﬂlﬁ :l‘l'..l':l‘lu{.ilhcon
9 Offer of M/s SHANTI CONSTRUCTION SAMBALPUR PRIVATE LIMITED-SAMBALPUR

Tender No: ETCPMINIBBS2022020

Closing Date/Time: 14/03/2022 12-g0
- My _—_'_'—'—-—._-__

[ Please submil broad plan ol execution of work as per the format vide Annexurg-J, Chapler-7 of the Annexed|

e Document. st !
Complied Bidder Remarks Documents Altached

Yes N/A (ANNEXURE J)

12 Please submit details of other creden]alsﬂacilities as per the format vidg Annexure-K, Chap!er} of the Annexed
Document.
Complied Bldder Remarks Dacuments Attached

Yes NIL (ANNEXURE K)

Please submit your bank details i.e. Name of Bank along with Bank Branch Code, Accounts Number as appearing in

13 the cheque book, IFSC Code and PAN Number, duly cerified by the aulhorised official of the bank, to facilitate
payment through ECS/NEFT/RTGS as per Annexure-L of Chapter-7 of Annexed Document. In lieu of Bank
Certificate, scanned copy of a cancelled cheque may be attached for verification of the above particulars.

Complled Bldder Remarks ] Documents Attached
Yes N/A (ANNEXURE L)

14  Please submit the option for taking payment through Letter of Credit (LC) arrangement for tenders having advertised
cos! of Rs. 10 lakhs and above. For delails refer Clause-7, Chapter- 4 of Annexed Document.

Complied Bidder Remarks
Yes NIL NIL

Documents Attached

15  Please submil lhe'?equlre_d certificate as per Glause B.9(b), Chapter-4 of Annexed Document.

Complied Bidder Remarks Documents Attached
Yas N/A (SELF CERTIFICATION)
16 Please submit the Tender Form Le. Annexure-1 of Chapier-2 of Annexed Document.

Complied Bidder Remarks Documents Attached
Yas N/A

(TENDER FORM)

Please enter the percentage of local content In the material being offered. Please enter 0 for fully imported items, and

17 100 for fully Indigenous items. The dafinition and calculation of local content shall be in accordance with the Make in
Indla policy as Incorporated In ths tender conditions.
Complied Bldder Remarks Documents Attached
NiA 100 NIL

Miscellaneous Docs Attached By Bidders

S.No.
1 (OTHER DOC)

Doc Description

Context Speclific Documents Attached

S.No.
1 Context Type

Docs Description

Docs Description

( FAMILARISATION), ( ANNEXURE A), { ANNEXURE C), ( ANNEXURE D), (
Commerclal-Compliance  |CERTIFICATE), ( ANNEXURE E), ( ANNEXURE F), ( ANNEXURE G), ( ANNEXURE H),

{ ANNEXURE 1), ( ANNEXURE J), ( ANNEXURE K), { ANNEXURE L), ( SELF
CERTIFICATION), ( TENDER FORM)

Standard Financlal Criterla |{ ANNEXURE B)
Standard Technlcal Criteria |( SIMILAR)
Submisslon of Document

Verification Certilicats ( CERTIF) O;Z n_% ]
' (WA vV e —
SHANTIUH, ertakings)DHoldrations Tfﬂ"f J!rﬂ?ﬁ (?ﬁ?WT-III_‘i
SAMBAL PW ChiGN i_ —}gln\jcr;";(}"{ -”'
GG s "C'?é:i.‘-‘-lr
Page6 of 8 o S RAtE(TIme, 26/04/2022 13:40.32
ahaging Director ASHCBAE{MIe RS Y, Brubaneswar



ECOR-COH‘SS PRI

[lAve also nereby agres to abids by the Indian Ralways Standard General Conditions of Contract-2020 wih a¥)
Correction Slips up to date of closing of tender and to carry out the work according o the Special Condrions of

(CD

AN
Offer of 1's SHANTI CONSTRUCTION SAMTBALPUR PRIVATE LIMITED-SAMBALPUR e
Tender Ng: ETCEMIIBES 2022020 Closing Date/Time: 140221022 1% tﬂé%)\i
T S - e el e — \
| hereby conflrm my acceptance to the following undertakings/ declaratlons. j3
| S.No. | Descriplion _.
} 'I U 'We have visited the works site and |/ We am ! are awate of \he sile conainns.
> 1AW= have read the vatious conditicns attached’referred 1o in this tender document and agree 1o abde by the sad|
I
. congitions. !
|
|
I

i3 Contract and Specifications of Matenals and werks as laid down by Ralway in the annexed Spe <ol
i, Conditions/Spacifications, Unified Standard Schedule of Rates-2018 with 2l correction skps up 1o the date of coung
L ol 1ender for the present conlract.

|1A%e hereby confirm thal the rates, rebales and/or other linancial 1erms, if any, quoled by us in the relevant teids of
l \tre Financzl Sid pzge wl only ba the ruling terms for deciding the infer-se-ranking and ary such onditons naving
|‘t financial repercussions, if quoted by us anywhere else including attached documents shall not be considered for
| deciding inter- se-ranking.

1AW= agree o keep cur offer epen for acceptance for the period of days as mentioned on NIT HEADER frem mel
date of ciosng of tender and in cefault therect, [/We val; be Gabla for forfetture of myiour E2rnest Money. ,
|The amount as stpulated in tender document s herevath forwarded as Earnest Money shall stand forfefied whour

! iprejudiza if - =l

_ . |vwe resis from myigur offer or medily the terms and conditions thereol in 2 mannar no! acceptable o the Ratazys
. 81 l4uring vakidiy period of the offer as mantioned on NIT HEADER.
- IWe da not submit 2 Performance Guarantee in any of the prescrived form within €0 days from the date of issue ot
e letter of acceplance.
5.3 LWz do not execute the contract within 7 days after receipt of nolice by Raiway thal such documents are ready.
8.4 |lAVe do not cammence e work within fitaen days zher receipt of Letter of Accepiance to Lhat effect
| Untl a formal zgreamert is prepared and execuled, acceplance of this tender shall constitute a bndng coniex
7 between us subject lo modifcations, as may be mutualy agreed to between us and indicatec m W2 letter of
atceptance of myiour offer 15 this waork.
liwa hereby confirm that lwe have satisfied myself/oursebves by zctual inspection of the siie and locality of the work
that 3l conditicns F2bls 10 be encountered during executlion of the work are taken Inlo account znd Ihat the rztes
P antered in the tender zra adequate and all inclusive, in accordance to the provision in Clzuse-37 Pi-ll ¢! the inz=an
Radazy Standard Generzl Conditions of Conlract-2020 with cotrections up 1o the date of closing ¢! lendsr.
Checklist
{SNo. | Description
l4 List of documants which are to be submitied by the tenderer along with their cffer faiing which the tender shzl be
summardy rejeciad.
1.3 |Technical EFghiity Criteriz 2s per Para 10.1 & Para 17.15.1 of Chapter-2
. 12 Financzl EEginiity Critaria 2s par Para 10.2 & 17.15.2 of Chapler-2 alorg with Certficate issved from Crartered]
i Accountant.

1.3 |Bid Capacity as per Para 10.3 & 17.15.3 duly filled up Annexure-F, Cnapter-7 ol Annexed Document.
1.4  |Certficate as per the proforma enclosed vide Annexure-lil, Chapter-2 of the Annexed Document.

e List of documents which are to be submited by the tenderer along with thelr offer laling which the lender is kabie to
i be rejecled.

Certificate of famfiarization to the work site 2s per Chapter-5 of the Annexed Documentl.

s As per Para 14,15, 17 & 18 of GCC, Power of Attorney should be issued in lavour of single indvicual, tailng which
/i |thelr offer is kable to be rejecled.

Certificates ragarding contractual payments received, along with duly [Bed up Annexure-B, Chapter-7 of Anneved
Document, 1o this effect which may be an attested Cenlificale trom the concerned department'chent or Audited
Balance Shest culy cerified by the Charersd Accountant duly supported by Aucited Balance Shest Chent

Certificate frem cther than Govt Organisation should be duly supported by Form 16A%26AS generated tvough
TRACES of Incecme Tax Department of India.

2.3

o 4 Lis! of Flan! & Machinery ava‘able on hand and proposed to be inducted and hired for the tenderad work as per the
lormat vide Anrexure-C, Chapter-7 of Annexed Documant.

5 |Listof persannelorgantsaton on hand and proposed to be engaged for the tendered work as per the tormat vide
| {Annexure-D, Chapter-7 of Ing Annsxed Documenl.

i SH*;MH
'S

S ’[Jw- kesmwolated during previous 07 years ending last day of month pravicus lo the ore i wheh lendar
gigbrgtn..f ; fer the format wde Annexure-E. Chapler-7 of the Arnexed Documenl.  — 5

BB i B o 2

- ; *1"{?"""1.*.""
/ TA ‘-&111!-1*.; (SR

A ; Chief EngingedCan-lil
Page 7ol8 Run DalefTunm 26/002023 1343 32




M

Tendar No: ETCPMINBBSZ20Z2020

£con-conSIBIo-ENGG/ECOR
Offor of Mis SHANTI CONSTRUCTION SAMBALPUR PRIVATE LIMTED-SAMBALPUR

Closing Date/Time: 1403 2022 12:00

——— SRS

N All documents roflected as Mandatory In the Commercial Compliance are tg be submitted other wise the ger is
& llable 10 bo re]ected.

Digital Certificates used :

Bld 1D Bidder user Detalls Certiticate Detalls Issuer Details ﬁ:ﬂ”
13541331 Name: BIPIN KUMAR SERIAI NUMBER CN=SaleScrypt sub-CA for RCAl [Sep
12/0372022 AGRAWAL , Email: =7e4b776c5d3b3 1119827 Class3 2014, OU=Sub-CA, O=Sity |17,
19:28 bipin9233@rediffmail.com,|070c8a08efa9eb8d24d3 , Technologies Limited, C=IN 2022
Cell No: , Phone No: CN=BIPIN KUMAR AGRAWAL,
9106742420399, . ST=Orissa, Q=SHANTI
91 CONSTRUCTION SAMBALPUR
PRIVATE LIMITED, C=IN
~ Tendering Deptt. B Account Deptt. i
PRABHATA BIHARI MOHAPATRA
AXEN/CWorks/BBS NISHANT GOLDY SS0/A/Con

——— End of Report ——

e —

£l R (=i =il )
Chlu "ﬂ{"}"&‘--‘-‘n Lon- I[|
= 7T~ (~ T .:‘F‘:*m

ray, Bhubansswar

PageB olB Run Dale/Time: 26/04/2022 13:40:32



st ocument

——

Tender Hg: ETCPMINBES2022020

Closing Date/Tlme: 14/03/2022 12:00

CAO/Con/E.Co.Rly/

Bhubaneswar zcling far and on behzlf ol The President ol Inda inviles E-Tenders against Tender Mo
ETCPMIIIBBS20 :

T 22020 Closing DateTime 14703/2022 12:00 Hrs, Bidders will be able 10 submit their onglnal/revised bids upto clasirg
ae and time only. Manuzl offers are nal allewed agains! this tender. and any such manual offer received shall be ignored.

i Contractors ate allovied to make caymenls againsl this fender towards lender document cost and eamest money only through anly

Payment modes available on IREPS portal like net hanking, debil card, credit card efc. Manual payments through Demand dralt, Banker
cheque, Deposit 1sceipts. FOR efc. are not allgwed.

1. NIT HEADER
i Bhadrak - Nergundi 3rd line project- Execution of balance Earthwork and minor bridges in
Mame of Wark flyover partion between Byree-Kapilas Road (Ch-1500 to Ch-6200 from CSB of Byree) of
Bhadrak-Nergundi 3rd Line of East Coasl Railway.
Bidding type Two Stage Reverse Auction
Tender Type Open EBiddlng System Two Packet System
Tender Closing Date Time  |14/03/2022 12:00 Date Time Of Uploading Tender [10/02/2022 18:31
Pre-Bld Conference
Pre-Bid Ti / ‘
Required Yeg re Conference Date Time 22/02/2022 17:00
Adventised Value 527145920.41 Tendering Section TENDER
Bidding Style Single Rate for Each Schedule Bidding Unit
¥ Eamest Money (Rs.) 3285700.00 Validity ot Offer { Days) 60
. Tender Doc. Cost (Rs.) 0.00 Period of Completion 12 Months
4 \Contract Type Works Contract Calegory Expendiure
s Are Joint Venture (JV) firms
Bidding Start Date 28:02/2022 lallowed to bid Yes
Ranking Order For Bids Lowest to Highest |Expend|tu re Type Capital (Works)
Auto Elimination rules i Minimum Decrement (%) 1
applicable
Initial Cooling Off Period Subsequent Cooling Off
: . 00:30 e
(HH:MB) R400 Period (HH:MM)
2. SCHEDULE
S.Ho. Item Item Qty | Qty Unit |Unit Rate Basic Value Escl.(%) Amount Bldding Unit
Code
Schedule A-Execution of Earth wark in cutting & filling {USSOR-2018) 439524963.00 Above/
i ; 0 9 ' Below/Par
4 Please see item Breakup for details. I 439524953.00| AT Par 439524963.00
. Description:- Execution of works as delailed in Schedule A. '
S.No. | ltem Item Qty | Qty Unit |Unit Rate| Baslc Value Escl.(%) Amount Bidding Unlt
Code |
Schedule B-Execution of Earth work and allied works (Non-USSOR 52910000.00 JERnw
edule B-Executicn of Earth work and allied works (Non- ) . BelowiPar
5 Please see Item Breakup for details. [ s2s10000.00] AT Par|  52910000.00
Description:- Execution of works as detailed in Schedule B
S.No. Item Item Qty | Qty Unit | Unit Rate| Baslc Value Escl.(%) Amount Bidding Unit
Code
Schedule C-Execution of Bridge works (USSOR-2019) 30372495.00 Above!
. : Below/Par
4 Please see ltem Breakup for details. 1 30372495.00| AT Par 30372495.00
Description:- Exacution of works as dstailed in Schedule C
S.No. ltem | Item Qty | Qty Unit {Unlt Rate| Baslc Value Escl.(%) Amount Bidding Unﬂ
Code
. SHAITYCONSTRUE THONing of Cement (USSOR-2015) 21076526.10 Belﬁj’;e’_
SA IRPVTLTD ow/Par
_. see ke Breakup lor details. | 21076526.10] AT Par 1076526101 .\
: 2k i 3 r
' gt o - L} i
aging Director Page10!15 i YIS D102 1202811831 50
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Tondor Np: ETCPMINBBRS2022020

155

TENUEN UULUMENT

Closing DateTiena. V43T =p i A

l lDascriptlon:- Execution of works as dotailed In Schedule D

e

S.No. ltem | tom Qty [ @ty Unnt Unlt Rale |  Basle Valug
o Escl(%) Amount  IBldding Uni
— 1
Schedule E-Supply and using of Rolntorcament Sleel (USSOR-2019) 18005400.00 Abgue |
= - ’ Eeicu'Pgr
" loase see ltom Breakup for detals. | 4s005400.00] 7po 4800540000
Doscription:- Execulion of Works as detalled In Schedule E
S.No. Item Item Qty Qty Unlt | Unit Rate Baslc Valu :
_ i aslc Value Escl.(%) Amount Bidding Uni
Schedule F- Execution of USSOR-2018 items - 29805761 31 Above.
Plaase see Item Break f —
6 ee ltem rea. up for datails. 29805761.31 AT Par 29805761 31
Description:- Execution of works as detailed in Schedule F
L - s
SNo. [item Cade| Item qty | Qty unit [ Unit Rate | Basic Value | Escl.(%) Amount | Bidding Unit
Schedule G-Watch and warg 450775.00 e
) BelowPar
5 Please see Item Breakup for deralls, | 450775.00] AT par 450775.00
Bescription:- Execulion of works as detailed in Schedule G
S.No. lltem Code| Item Qty | Qty Unit Unit Rate I Basic Value | Escl.(%) Amount Bidding Unit
Schedule H-Unforseen item USSOR-2015 oo
3000000.¢0 BolowPar
Lump Sum | sooso0000] AT 5000000.00
8 Description :- Execution of unforeseen items works which is not included in above Sch A in G but indudsd
USSOR-2019 except banned items in them.

3. ITEM BREAKUP

Schedule|Schedule A-Execution of Earth work in cutting & filling (USSOR-2019)
ltem- 1 |Execution of works as delailed in Schedule A. )
SNo. | ltem - Description of ltem Unit Qty Rate Amount
No
1 1 Earthwork in cutting (classified) in formation, trolley|cum 4000.00] 13s.18 SHT00
refuges, side drains, laval crossing approaches, platiorms, .

catch waler drains, diversion of nallah & finishing to
required dimension and slopes ' to obtain a naat
appearance lo standard profile Inclusive of all iabour,
machine & materials and removing & leading all cut spoils
either 1o make spoil dumps beyond 10m from cutting edge
or for filing in embankment wilh leads within 2 km on
either side of cutting edge, Iifls, ascent, descent, loading,
unloading, all taxes / royally, clearance of sila and all
incidental charges, bailing & pumping owt water, it
required, elc. complate as per directions of the Engineer-
in-Charge. The work is to be execuled as per latest /
updated edition of *Guidelines for Earthwork In Railway
Projacts™ Issued by ADSO, Lucknow, Cul trees shall be
property of Rallways and 1o be deposited In the rallway
godowm unless specifled otherwise in the Spacial
Conditions of Contracl. {Note - (I} All usable earth ansing
from cut spolls shall be lad Into bank formatlon and
Unusable spoils shall ba dumped / stacked (Il) All hard
rock and boulders nol fit for filling will be stacked by the
contractor and will be property of the Railways.)ln all

~ ¢ itions and classlifications of soll sxcept rock. USSOR
UC)ITIDS?;;F{rLrJCHgﬂg llem No:011010/0110711

SHANT]
" SAMBA

LACEE =2 & =

m

Ate/Time 100372023 1831 59
Eafiwr [awTiw 3% Y R pma s

Page 2 ot 15
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Tender No: ETCPMINBBS2022020 .

counod BB - -

TENDER DOCUMENT

’E

2

Extra for leading of Cul spoll every one lun beyond original
lead of 2 km over ftem no. 011010 USSOR-2019 ltom

No:011016

cuim

Clasing DatefTima: (4/03/2022 12 06 ?q

i

4000.00

5.59]

22360.00

2

Earthwork in filling (n ambankment, guido bunds, around
buried 1yps abutiments, bridge gaps, trolley reluges, rain
bunds, it provided, platforms etc. with earth, suitable for
embankmant as per RDSO latest Specificalions and
quidelines GE: G-14 of Soll Quality Class sQ1, excavated
from outside railway boundary entirely arranged by lhe
contraclor at his own cost including all leads, litts, ascenls,
descenlts, crossing of nallahs or any other obstruclions.
The item shall Include demarcalion and setling out of
profile, site clearance, removing of shrubs, rools of
vegelations growth, heavy grass, benching of existing
slope of old bank, all handling/re-handling, spreading in
layers with mator grader, bringing the moisture content to
OMG, mechanical compaction to specitied density and
dressing of bank to final profile as a complete job. The
payment shall be made as per finished profile and the rate
shall include all costs including taxes, aclroi, royaity elc.
except tor mechanical compaction which shall be paid
exira under relevant item. Cut trees shall be property of
railways and to be deposited in the railway godown unless
specified otherwise in the Special Conditians of Contract.
USSOR-2019 item no:012010

cum

20000.00

367.00

73

J

40000.00

Earthwork in filling in embankment, guide bunds, around
buried type abutments, bridge gaps, trolley refuges, rain
bunds,it provided, platforms elc. with earth, suilable for
embankment as per RDSO latest Specifications and
guidelines GE: G-14 of Soil Quality Class §Q2, excavated
from outside railway boundary entirely arranged by the
contractor at his ewn cost including all leads, lifts, ascents,
descents, crossing of nallahs or any other obstructions.
The item shall include demarcation and selting out of
profile, site clearance, removing of shrubs, roots of
vegelations growth, "heavy grass, benching of existing
slope of cld bank, all handling/re-handling, spreading
inlayers with motar grader, bringing the moisture content
lo OMC, mechanical compaclion to specified density and
dressing of bank to final profile as a complete job. The
paymenl shall be made as per finished profile and the rate
shall include all costs including taxes, oclroi, royalty
etc.excepl for mechanical compaction which shall be paid
axtra under relevant item. Cut trees shall be property of
railways and to be deposited in the railway godow nunless
specified other wise in the Special Conditions of Contract.
Note: Payment under this item shall be made only upto the
thickness as approved by  Engineer-in-Charge. Any
additional thickness executed shall e paid under the item
of Earthwork in filling in embankment for Seil Quality Class

cum

SQ1. USSOR 2019 Item No:012020

800000.00

443.23

354584000.00

naging Direclor

Page 3of15
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Chief Enginesr/Con-IHi
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ECOR*CDN'LQZQ-ENGGIECOR
TENDGR DOCUMENT
‘5 Tendoer No: ETCPMILIBBS2022020 Closing Datw/T

Imo: 1410212052 12:010)

e e e

14,1

5 Earthwork In filing In embankment, guide bunds, aroundjcum 15500.00] 474.20 7350100.00
buried type abutmonts, bridge gaps, \ralloy reluges, rain
bunds, It provided, platlorms alc. with eatlh, suitable for
embankment as per RDSO lates! Specificalions and
guidelines GE: G-14 of Soll Quallty Class $Q3, excavaled
from oulside rallway boundary enlirely arranged by Ihe
contractor al his own cost Including all leads, lifts, ascents,
descants, crossing of nallahs or any olher obslructions.
The itam shall inchide demarcation and selling oul of
profile, sile clearance, removing of shrubs, roots ol
vegelalions growih, heavy grass, benching of exisling
slope of old bank, all handling/re-handling, spreading in
layers with motor grader, bringing the moisiure cohtent 1o
OMC, mechanical compaction to specified density and
dressing of bank to final prolile as a complete job. The
payment shall be made as per finished profile and the rate
shall include all cosls including taxes, octrai, royally etc.
except for mechanical compaction which shall be paid
extra under relevanl ilem. Cul trees shall be properly of
raitways and to be deposited in the railway godown unless
specified otherwise in the Special Conditions of Contract.
Note: Payment under this item shall be made only upto the
thickness as approved by Engineer-in-Charge. Any
additional thickness executed shall be paid under the item

of Earthwork in filling in embankment for Soll Quality Class
SQ1 USSOR 2018 ltem No:012030

Extra for mechanical compaction of soil in embankment|cum 847000.00
with contractor's rollers of suitable capacity, type and size
lo achieve specified density as per specification, lesting as
per IS codes including cost of water, T&P, consumable
and all labour as a complete job. The work Jis to be
execuled as per Lalest edition of "Guideines for

Earthwork in Railway Projects” issued by RDSO, Lucknow.
USSOR-2019 ltem No:012040

Providing of Blanketing over finished formation as per
latest RDSO specifications and procedures by supplying
malerials of approved quality, Spreading in layers not
exceeding in 30cm in thickness in loose conditions and
leveling by motor grader and compacting by vibre roller of
required capacily uplo desired degree of compaction,
finishing to correct profile with all lsad and ift, complate in
all respect to the salistaction of the Engineer-in-Charge.
Rate includes all labour, material, tools, plants, machinery,
testing equipment. testing charges, taxes, Royallies,
Octroi etc. and all other incidental charges including
compaction.Note:( i) The work shall be carried out as per
RDSO Guidelines and specifications for Design of
Formation for Heavy Axle Load (Report No.RDSO/
2007/GE: 0014 of November, 2009) for mechanically
produced blanketing material for Railway Formation.{ii)
The Quality Control tests as prescribed vide ROSO/2007/
GE:0014 with up to date amendment shall be arranged at
|site by the Conlractor, for which no separate payment will
be made. (iii) The tenderer is requested lo go through
specifications of blanketing materlal as per GE-0014
RDSO specifications. The blanketing material is expected
to be manutactured in quarry! slte with pug mill type
blender fram stone crushed material of required qualily as
per specilication with the grading falling in the enveloping
curve. The rate Includes the CBR lests, Los Angels
Abrdsion test, Impacl lests, Alterberg limits, Grain size
analysls, MDD and all quality tesls as per specilications to
be carried as per the laid down frequency on blanketing :
material/ compacled finished blanke! surface. (iv)

Measurement will be made on linished profile alter : ¥ -
SSHANTI CON

STRUIGTIow]I0n. USSOR 2018 ltem No:012050 /
AMBALPUR PVT. LTFE?.QI Gort

22.31| 18896570.00

~4
-~

cum 11500.00| 2213.86| 25459390.00

TSR (A1)

Chief Engineer/Coun-1l|
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ECOH-CE)?S%’-HO—ENGGIECOH < |

TENDER DOCUMENT @ 3%

Tender No: ETGPMINIBBS2022020 Closing Date/Time: 14)’0312622 12:00

8 &

Providing and removing barricading with the help of{Metre 200.00] 245.72 49144.00
porlable fencing along running track where work Is to be
done In close viclnity of track. Fencing shall consist of sell
supporling steol angles of size 50mm x 50mm x'Gmm,
1.5m long provided with hooks ele. and embedded in CC
1:2:4 block of size 0,23m x 0.23m x 0.23m placed at c/c
distance of 2m along track. 12mm dia rods in three
horizontal layers shall be tack welded with angle Posts.
[Note : Released mateilal will be property of the canlractor
after completion of work. Cosl of cement to be paid
separately) With provision of one 50mm wide retro-
reflective tape in horizontal direction, duly secured/tight
with vertical posls USSOR 2018 Item No:013100/013101

3 9 Turfing / planting, Including all lead & it and walering as|100 190000.00| 7449.41| 14153379.00
required until properly rooted with. Nate - Inilially payment|Sqm
of only 40% will be made. Balance 60% will be paid only
alter 3 months of maintenance period, it the turfing is
properly rooted. Turfing with sods, 10cm thick and 20cm
square closely laid. USSOR liem No:013050/013051

10 10 Supplying, laying Non-woven Needle Punched and|Sgm 40000.00| 278.12| 11124800.00
Mechanically or Thermally bonded type Geotexile for use
as Separator/Filtration for Railway formation as per RDSO
Specification No. RDSO/2018/GE:IRS-0004 - Parl | made
of Polypropylene / Polyethylene / Polyamide or
combination there of having apparent opening size of 85
microns and elongalion at failure > 50% in both directions
Including transportation labour, lead & liit complele as
directed by Engineer in-charge. On top of sub grade or ik
prepared sub grade before laying blanketing layer with

minimum strengths in Grab tes!, Trapezoidal Tear test and
Puncture test of 700N, 250 N and 1800 N respsctively.
USSOR 2019 ltem No:014010/014011

Total 439524963.00

Schedule|Schedule B-Execution of Earth work and allled works (Non-USSOR)
ltem- 2 |Execulion of works as detailed in Schedule B

SNo. | ltem Description of Item Unit Qty Rate

Amount |
No

1 1 Rolling the excavaled surface at or below natural ground|Sqm 100000.00 5.00 500000.00

lavel with Contraclor's roller (minimum 4 passes) and to
bring it Within +_ 50 mm of the required cross section.
Rate includes all lead, lift, loading, unloading, descent,
ascent, labour, materials, tools & plants, equipments,
consumables, machinerias, taxes, royally, incidental
charges, complete as required.

2 3 Compaction ol embankment slope uslng hydraulic slope|{Sqm  [180000.00 15.00f 2850000.00
compacior attached to Excavator by doing 2 or more

passes as required {o get firm and neat compacled slope
of embankment as directed by Engineer, This item is
inclusive of men, malerials, equipment, watering
arrangement, luel etc. complete. Note: Daily record of
_|compaction in chainage from starting to ending shall be

jointly signed by reprresentatives of Engineer and
Contractor.

7 ﬁW
ﬁﬁ fm‘m (A1)

Chief Engineer/Con-1!
v 72 W@, i

'\f:" :" o

-

Wiy, Bhubaneswar
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Eccn-c1o§g -HQ-ENGG/ECOR
TENDER DOCUMENT

Q,D Tender No: ETCPMIIIBBS2022020

Closing DatoTime: 14/03/2022 12.00

3 q Supplying, filing contractor's sand of approved quality orlcum — [120000.00

gravel with uniformity coefliclont nol less than 2 wilh
sufficlently large size and strength and watering 1
saturation in layers not axceeding 600 mm depth in loose
state in formallon below or above natural ground level or -
as directed to dlmension and slopes shown In cross -
seclion sheets or as direcled by the Englneer-incharge. 10 =
T Vibralor roller shall be used lo compacl up lo the
required relativo density (minimum 70% of the relative
density oblainad as per 15:2720 Pt.IV-1983) lor layers .
below the ground level or in continuation up to bottom of
earlh layer. For sand layer In between the earth layar (Le,
in case of sandwich construclion) vibratory roller shall be
used for compaction 1o achleve minimum 70% relative
density. The number of passes for achleving 70% relative
density shall be decided by field trial. Note - (a) Payable
guanlity shall be derived from theoretical cross sections. A
deduction of 5% shall be made towards shrinkage from
the compacted thaorelical cross section area. (b) No
payment for compaclion shall be paid for this item.

413.00{ 49560000.00( -

Total 52910000.00
Schedule[Schedule C-Execution of Bridge works (USSOR-2019) .

ltem- 3 |Execulion of works as detailed in Schedule C

S Mo. Item Description of Item Unit Qty Rate Amount
Mo :

1 1 Earthwork in excavation by mechanical means (Hydraulic|cum 6100.00| 173.46] 1058106.00
|Excavator) /Manual Means for foundations and floors of
the bridges, relaining walls elc. including setling out,
dressing of sides, ramming of bottom, getting out the
excavaled material, back filing in layers with approved
e mater‘ial and copggidation of the layers by ramming and
walering elc. including all lifi, disposal of surplus solil upto
a lead of 300m, all types of shoring and strulting with all
labour and malerial complete as per drawing and technical
specification as directed by Engineer in charge. Note: This
item will be used for excavation work in connection with
other miscellaneous works also. like side dralns,
foundation for OHE masts and other miscellaneous
structures in connection with Gauge Conversion, Doubling,
New lines. All kinds of soil. USSOR 2019 ltem
No:022010/02211

2 2 Providing and laying in position machine batched, machine|cum 1940.00( 3715.10{ 7207294.00 ._
mixed and machine vibrated Design Mix Cement Concrete .

of specified grade (Cast in- Silu) using 20mm graded
crushed stone aggrepale and coarse sand of approved
quality for the following Reinforced cement concrete
% struclural elements up to.height of 10 m from foundation
top level, including finishing, using Admixtures in approved
proportions (as per 1$:9103), lo modify workability & other
properties without impalring strength and durability
complete as per specifications and direction of the
Engineer in charge, Paymenl for cement, reinforcement,
shuttering shall be paid extra. Wing wall and Return wall,
USSOR 2019 ltem No:022050/022052

3 3 Providing and fixing Weep Holes in Abulments, Wing walls|Maetre 500.00] 202.61 101305.00
and Return walls elc.,of new bridges with 110mm dia
b 4 UPVC pipe Type A ISI marked with all contractor's men,
material, transportalion, all faxes as per specilicallons and
as directed by Engineer-in-Charge. USSOR 2019 Item
No0:022070

ANT| COMSTRUCTION
S;AMB;&LP PVT. LTD. g
3 P«raT(‘nr*im 1y

" i
ading Director Chief Enginear/Can-I|
T o Ted, ualear
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Gt BICTANGENIEESS N Closing Date/Tira: : a2 1240 ??’_
. o = \
: d Provading and layng in pesion machine balched, machne cum 2700.60| 3715.10] 16036770.00
mned and machine vhraled Desan Mo Cement Cancrar :
c! specited grazs ({Cast - Situ Pre-cast) n bot n.,..t-....r

ldad, st walk, toe wall and sumps haunch filing haad| .
| wals &r any cother component using Z0mm gadedt |
crushed slone agarsgate and co2rs2 sand of anproved |
jqualty of RCC box of any sg2 moiudng fnshag, !
|
|

1
N | ASminiuTSs in aporoved proparions (25 par IS9103), o
| |maciy workabifly & gther properies withoul mparing
|strength 2nd durabdzy, complete as per drawngs and
I'-‘»*’mc‘._l specTcations as drected by Enginesr i charga.
Jra}—.nem tor cement, remiorcement and shurnering shal
{be mzds extrz. USSOR 2012 l2m No:024010

3 = |Suposiying of sne boulders waigning nai lzss than 35 kglaum 2700.00| 1271.04] 343120300
%7 jesch at spechzd brdge locatons. USSCR 2019 hem
INo0S510E0
3 s .»F-“.'n\‘l::.'l.r'-g znd lying Faching with Sione Bouldarsjcum I 1200.00) 3507.27] 252872100

' wSighing not kess than 35k ezcn with voids flled with
l ‘c=mant sand monar 1:4 on slop=s 1510 over preparad fiker
imaciz inchudng bo.le..! apron keid dry in front of to2
f:r"\ar!c-wn! compiete 2s psr drawing =nd Technica!

N Scecticasons (fher medz o be paid ssparately under the
th N {relevant #em). Rere s exduding cost of cemam which
_k :-:."aL te paid exrz under relevant fem. USSOR 2018 hem
[No:051070 =
7 7 iSusoly and laying of coarss sand including consolidaton cum 1700.06] 1521.61| 2620737.00

ywiih 28 labour 12ad, If7, toaks, planis. crossing of r2cks as
'p—r drawing =nd iechniczl speciication 2s direcisd by the
‘-n"'ne-! T chzrgs in cass logse slush is encountered =1
is:a of foundzscn before casting the foundaticn or leying
| |in= ftering madiz . USSOR 2013 hem No:052040

s §  |Providng Soukier Backing behind wing wall, reium walisum 270000 <4053 1183431.00
[ — retzining w=¥ wih hand packed bouiders & cobbles with
: {smailer sizz boulders towzrd the back induding all kzad,
X |Efz, Izhour & other incidentz| charges as complet= work in
= |31 respsct. Payment for beuldaricotbles will bs dons
lexira. USSOR liem No:052270
= o

|Supotying and fiing 50 kg size empty cement polythane|Each 2000.00
\b=gs with Rly. Sellastmecrum/eanh/Sznd'quarry dust ete.
plzcing the fled bags on the high banks /bridas
.=r-pm._me; ‘nominated pizce elc dumping and spreading
21 the nominzled locafions to profile undsr biock period

i " lv.'.-.h all contractors lzbour, iocls, plants. Joading,
unlpzaing, {Eing, screzding induding all leadfMft etc

complete and as directed by the Engineer in charge sl se
jinciuding crassing of track whare necessary. USSOR 2019
|liem No:211240

X

<+320.00

Total 30372485.00

'Schedule |Schadute D-Supply 2nd using of Gement (USSOR-2019)
Hem- 4 |Execution of works as detailed in Schedule D

SNo. | ltem Description of Rem Unit Qty Rate Amount
No
1 1 Supply and using Cement at Worksite, Pozzalana Portdand|MT 2670.00| 7893.83} 21076526.10
Cementi, USSOR 2019 ltem No:025060/025063

Total 21076526.10

Schedule|Schedule £-Supply and using of Reintorcement Steal (USSOR-2019)

Hem-5 |Exscution of works as dataled in Schadule E

SNo. | ltem Description of Item Unit Qty Rale Amount

%ﬁm(ﬂm i

Cmef Eﬂgnr er/Con-H
UGS T o135 Run\{);liﬁfime' w:ﬁ‘ﬂfzh.‘zf\ls 31sn
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ECOH—COII@;I-”Q-ENGG!ECQR
TENDER DOCUMENT

(/1,2' Tender No: ETCPMINIBBRS2022020

Clasing Deto/Timo: 1AMa2022 120

1 1 Steol relforcomont  for  RC.C. work  Including Ky 570000.00[

siraightening, culling, banding, placing in pogilion and
binding all complote, Thormo-Mochanically Troatod barg
of gtpdo Fe-500D or more, USSOR 2019 liom
No:025070/025072

a.22] Annotann oo

_ [eo | anonsaon.on
Schedule|Schedulo F- Exccutlon of USSOR-2018 Items e

ltem= 6 |Executian of works as detalled in Schodulo F T T

SNo. | ltem Desciiption of ltem Unlt aty Aole | Amount
No

1 1 “|Supplying fabricating and erecting welded and/or bollad|MT 28.00(88224 28] 247071484
and/or riveted steel wark In bullt up sections, Irusses and

framed work, staging, racks etc.for Stesl Siructures other
than bridge girders, using RSJ, tees, angles and
channals/lats, plates, gussets, round or equare bars,
cleals, bolts elc., with contraclors own sleel Including
culling, bending, straightening, drilling, riveling, holsting,
fixing, erecting, welding, bolling etc., with Providing
slitteners wherever required as per approved drawing
including applying a priming coat of a approved steel
primer with all contractor's materials, labour, tools &
plants, lead & lift including crossing of tracks if required
elc., completle as per specification and as directed by
Engineer-in-charge. USSOR 2019 item no:041390

2 g Providing and applying two coats of coal lar or bilumen Sgm 6000.00f 136.22 817320.00
conlirming to 18:3117- lalest version on the top and sides
of ACC boxslabs @ 1.70 kg/sgm after cleaning the
surface wilh all labour and materials complete job as
directed by the Engineer. USSQR 2019 Item No:G25020

3 3 Centering and shuttering including strutting, propging ete.|Sgm 11600.00| 612.20| 7101520.00
and removal of form for :All types of bridge sub-structures,

e.g. pier, abutment, wing wall, retaining wall, RCC box
type foundafions, Abutment cap, Pier Cap, Inspection
Platform & Pedestal over Pier cap, Fender wall,
Diaphragm wall etc. upto 5m above ground level USSOR
2019. ltem no:025030/025031

4 4 Centering and shuttering including strutting, propping ete.|Sqm 1500.00] 794.73] 1192095.00
and removal of form for : All iypes of bridge super-

structures, e.g. slabs, |-girders, T-girders, Box girders etc.
upto 5m ahove ground level. USSOR 2019 Item
No:025030/025032

5 5 Supply and laying of quarry dust including consolidation,|cum 300.00f 665.26 188578.00

supply of all malerials, labour, lead, [ift, tools, plants,
crossing of fracks as per drawing and technical
specilicalion as direcled by Ihe Engineer in charge in case
loose slush is encountered at site of foundation before
casling  the foundation or laying the filtering media.
USSOR 2019 Item no:052030

6 6 Providing and laying of filter media consisting of granular|cum 6700.00| 2662,31} 17837477.00
materials of GW, GP, SW groups as per 1S:1498 {latest) in
required profile behind boulder filing of abutments, wing
walls / relurn walls elc. above bed level with all labour and
malerial complete job as per drawing and technical
speclfication of RDSO Guidelines. USSOR 2019 ltem
no:052170

7 7 Painting the HFL mark and Danger level mark, year of|Each 16.00| 252.18 4034.88
HFL on bridge abutments and plers with ready mixed paint
as per slandard in two coats over one coal of primer with
all materials, labour, tools, scalfolding, all lead and lift elc.
including writing complele. USSOR 2019 Item no:052220

SHANTI CONSTRUGTION * | g
- SAMBALBUR. : Vvﬁ%;. i nn

Chr neer/Con-||
Page 8 af 15 Run Batert imﬂd:ﬂmmz 18:31'50
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ECUH’U;IJﬁz R IV Bl P C L R I e

TENDER DOCUMENT 27 g‘%

Tonder No: ETCPMIIIBRS2022020 Closing Data/Tima: \aarmies 1700

8 8 Providing casl In gy bridge nimbar plagues as per|Enach
Raltway drawing In comont concroto  1:2:4 mix uning
20mm hard slone aggragato ombaeddod n 30mm noteh in
Bridgo paiopot coplng duly ongraving tho lotlor and
figuros and an arrow Indlicating the direction of flow and
finishing the lop expasad surfaco wilh cemont morlar 133,
painting letters and figuras with lwo coaln ol blnck onnmaol
paint on lwo coals ol whlilo background with all labour,
tools, cemanl, palnt otc. with all leads and lifts. USSOR
2019 llem no:052230

9 9 Providing cast In-sltu plaques for bridye foundatlong|Each 11.00| 1069.79 11767 .5
datalls ol size 45cmx45¢nmx5em In cement conereto 1:2.4
mix using 20mm hard stone aggregale embedded in
30mm deep nolch over abulment & plers, engraving the
letiors & flgures with CM 1:3 and finished smoath including
painting letters and figures with 2 coats of black enamel
and plaque with white enamel with all labour, tools,
cement, paint, curing etc. as a complete job. USSOR 2019
Item no:052240

10 10 Dewatering of natural or accumulated waler from any|HP 3000.00 50.62 15128000
localion. Payment to be done for Horse power of pump|Hour
mulliplied by pumping hours. USSOR 2018 Item
no:052280

0| 7ezes|  1emenoo

a
o

Total 2980576131

Schedule|Schedule G-Watch and ward
Item-7 |Execution of works as detailed in Schedule G

SNo. | ltem Description of Item Unit Gty Rate Amount
No

1 1 Execution of miscellaneous works like watchman duties for(Man- 365.00[ 569.00 207685.00
SSE/JE(Con)/Works/P.way/Bridge during day/night|Days
assisting the supervisor at site during survey, inspections
and measurement of works etc. with contractors skilled
men as directed by Engineer-in- charge.

2 2 Execution of miscellaneous works like assisting the|Man- 365.00| 666.00 243090.00
supervisors for SSE/JE(Con)/Works/P.Way/Bridge at site|Days
during survey, inspections and measurement of works etc.
with contractors high skilled men as directed by Engineer-
in-charge.

Total 450775.00

4. ELIGIBILITY CONDITIONS

Epo riant: All documents uploaded and remarks / confirmation entered by he bidders against any eligiblity condiion lE

shall be opened as part of technical bid only |

Submission of Document Verification Certificate

S.No.|Description Confirmation|Remarks |Documents
Required Allowad |Uploading

Please submit a cenificate in the prescribed format (please download the tormat from the
link given below) for veiification / confirmation of the documents submilted for
$ compliance of eligibility / qualifying criteria. Non submission of the cedificate, ar|,, No Allowed

submission of certificale either not properly filled in, or In a format olher than the [Mandatery)
prescribed formal shall lead to summary rejection of your ofler,
I( Click here to download the Format of Self Centificatio)

Standard Technical Criteria

S.No.|Descripllon Confirmation|Remarks [Documents |

Requlred Allowed |Uploading

SHANTI CONSTRUCTION fpa "
| SAMBALR “LTD. Wf%ﬂ“mm{qﬁmnn

Chlef Engineer/Con-lll
Paye 9 of 15 ﬁuF_fj’tiJ&iE’fﬂf}Idmnp‘wti?{? 18 3155
East Cozst Raway, Dibane: »ar

Managing Director



Tender No: ETCPMIIIBBS2022020

163

ECOR-CONST-HQ-ENUWG/ECOR
TENDER DOCUMENT

Closing Date/TIme: 14/03/2022 12:00

(a)The tenderer mus! have successfully completed any of the following during Jast o7
(seven) years, ending last day ol month previous 1o the one In which tender is invitad:
Three similar works each costing not less than the amaunt equel to 30% of advertisad
value of the tender, or Two similar works each costing not less than the amount oqual to
40% of advertised value ol the tender, or One similar work each cosling not less than
the amount equal to 60% of advertised value of the tender. (b) (I)In case of composite
wolks (e.g. woiks Involving mora than one distinct compenent, such as Civil Engineering
works, S&T works, Electrical works, OHE works stc. and In the case of major bridges -
Substructure, superstiuclure etc.), tenderer must have successtully completed any of
1he lollowing duiing last 07 (seven) years, ending last day of month previous ta the one| .
in which tender is invited: Three similar works each costing not less than the amount
equal to 30% of advestised value of each component of fender, or Two simllar works
each cosling nol less than the amount equal 1o 40% of advertised value of each
component of tender, or One similar work each costing not less than the amount equal to
60% of advenised value of each componenl of tender. Note for b (i) : Separate
completed works of minimum required values tor sach component shall also be
considered for fulfillment of technical eligibility criteria. (b) (ii) In such cases, what
1 constitutes a companent in a composite work shall be clearly pre-defined with estimated
tender cost of it, as part of the tender documents without any ambiguity. (b) (i) To
evaluate the technical eligibility of tenderer, only components of work as stipulated in
tender documents for evaluation of technical eligibility, shall be considered. The scope of
work covered in other remaining components shall be sither executed by tenderer

through subcontractor fulfilling the requirements as per clause 7 of Part-ll of GCC or
jointly i.e., parly himsell and remaining through subcontractor, with prior approval of
* |Chief Engineer in writing. However, if required in tender documents by way of Special
Conditions, a formal agreement duly notarised, legally enforceable in the court of law,
shall be executed by the main contractor with the subcontractor for the component(s) of
work proposed to be executed by the subcontractor(s), and shall be submitted along with
the offer for considering subletting of that scope of work towards fulfiiment of technical

subcontractor(s) fulfilling the requirements as per clause 7 of Part-1l of GCC, with prior

himself it he has work experience as mentioned in clause 7 (a) (i) of Part-1l of GCC or

gligibility. In case after award of contract or during execution of work it becomes
necessary for conlractor to change subcontractor, the same shall be done with

approval of Chief Engineer in wiriting. (For Note Rafer "Note for Item 10.1' of Clause 10.1,
Chapter-2 of Annexed Document)

Allowed
(Mandatory)

1.1

Defination of Similar Work = Any Civil Engineering work comprising of earthwork in
formation in bank/cutting and construction of bridge.

Nat Allowed

Standard Financial Criteria

S.No.

Description Confirmation
: Required

Remarks |Documents

The tenderer must have received contractual payments In the previous three financial
years and the cument financial year upto the date of inviling of tender, at least 150% of
the advertised value of the tender. The tenderers shall submit Certificales to this effect
which may be an attested Centificate from the concemed department / client or Audited
Balance Sheet duly certified by the Chartered Accountant /Certificate from Chartered

condition the offer shall summarily be rejecled. Note: (i) Client certificate from other than
Govt Organization should be duly supported by Form 16A/26AS generated through
TRACES of Income Tax Department of India. (i) The tenderer(s) are also advised to

upload duly filled up Annexure-B, Chapter-7 of Annexed Document otherwise the offer is
liable for rejection.

Accountant duly supporied by Audited Balance Shest. Non-compliance with this|Na

Allowed

Uploading

Allowed
{Mandatory) |

5. COMPLIANCE

condition shall be opened as part of technical bid anly.

Important : All documents uploaded and remarks / confirmalion entered by the bidders against any compliance

Check Lst
S.No.|Description Confirmatlon|Remarks|Documents
Required Allowed [Uploading
List of documenls which are to be submitted by the tenderer along with thair |
" . d
! offer failing which the tender shall be summarily rejected. ; e Mo et Ao
1.1 |Technical Eligibllity Criteria as per Para 10.1 & Para 17.15.1 of Chapter-2 No No Not Allowed
Financial Eligibility Criteria as per Para 10.2 & 17.15.2 of Chapter-2 along with No No Not Allowed
SHAI THRUGTHEONM Charlered Accountant. Yoy o sl ol 11
- SAMBALPUR PVT, LTD. Chi={£: il

ahaging Director
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EPUTIT0L . o S -
TENDER DOCUMENT

L5 g5

Tondor No: ETCPMINBBS2022000 Closing Dt Time - 14 TAFET 1

—_" . ,ﬁ Capacily as por Para 103 & 17.1% 3 duty 10d up Anmaruret Chasrer o 1 —1 .
"™ lof Ar muxed E)bmlm-nl . e Vet Alepwprdd
j'_‘ Cerlificate as per the nln!ormu ohclanod vido Annevute Wl Chapter 7 of the T R
V_‘M Documont o e tick ASgwed {
le,'l ol documeants which are 1o lx- 6 h.mlilﬂri hy he Il‘)‘l’\di.rfnf :ﬂrmu ot Dy ‘_ ) S e -
¢ |offer failng which the tendar Is kabla 1o ba rejeciod i “ o Yok At |
— - S— S— ' i
g Carliicate of famikarization 1o the work si1o as por Chaptar. 6 r.I e M*mm | I |
21 |pacument. Hig g e Mlepmed |
- - — ———— - - _—— -— _)___- i
o |ASPE PIa 14,15, 17 & 18 of GCC, Power of Alomey thouid bo meued | | A
= [tavour of single individual, failing which therr offor s kabte 1o ba tepctan jtho i ik, Mirpawa |
Certifcates regarding contractual payments recewed. along weh Oty e -..:‘__‘- i _'T- | 1
1 Annexure-B, Chapter-7 of Annexed Document, 10 this efisct wheh may be 39 | 1
atiested Cerlificate from the concerned departmentchent or Audind Bilarce ' '
2.3 |Sheet duly certitied by the Chartered Accountant duly supported by Audted Vi L it Biomnr |
Balance Sheet, Clent Certificate from other than Gov. Organaaton should be { | |
duly supported by Form 18A/26AS generaled through TRACES of Income Tar ! i
Department o India. | { i
; List of Plant & Machinery available on hand and proposed ta be nducted and 1
{24 |hired for the tendered work as per the format vice Annexure-C. Chapter-7 ¢f No e e
Annexed Document. | | J :
List of personneliorganisation on hand and propesed 15 be engaged for me| i H
25 |[tendered work as per the format vide Annexure-D, Chzptar-7 of the Amexed ho 2 r‘u Al
Document. | !
Details of work completed during previcus 07 years ending lzst day of month) | ! |
26 |previous 1o the one in which tender has been imvited 2s per the format vide {No Yo Vet e |
|Annexure-E. Chapler-7 of the Annexed Document. I l
- Al documents reflected as Mandatory in the Commercial Compiance are 1o be| :
2.7 ln MNo Shcn
submitted other wise the offer is lizble to be rejected. ]
Commercial-Compliance

S.No.|Description Confirmation! Rerarks Docomumty

Required  |Allowed Il.bh-:’a; !
|Please submit the Certificate of tamilzrization 1o the work sfte 2 per Chapler- Ao
! 6 of the Annexed Document e o

Please submit details of the constitution of the Firm (Proprietary Firm or]
Partnership Firm)/HUF/Company Registered under Companies A
2073/Limited Liability Parinership Firm registered under LLP Act-2008/Jsim
Venture(JV)/Registered Society & Registered Trust etc along with duly fled up
Annexure-A, Chapter-7 of the Annexed Document and zlso enclose the
supparting documents such as copy of Partnership Deed, Power of Atiorney,
PAN Card, Memorandum of Articles/Articles of Associztion, Authorisaton,
2 Certificate of Incorporation, Certificate ¢f Registration, Deem of me“l'es s
Memorandum of Understanding, JV Agreemenl (For detals pleass refer)
Clause 14, 15 & 17 o! Annexure-l, Chapter-2 of Annexed Document. In
reference lo Clause 14, Chapter-2 of Annexed Document submi an
underlaking as per Annexure-Q, Chapter-7 of Annexed Document regareng
not blacklisied or debarred by Railways or any cther Minstry/Department of
Gowt. of India from participation in tender on the gata of opening of buds
Concealmentiwrong information in regard to above shall maka the contract
liable lor delermination under Clause €2 of the General Congtions of Contract.! |

Please submit list of Plant & Machinary avalable on hand and proposed o boi
3 inducted and hired lor the tendéred work as per the lonmat wde Annewse-C.

[

R
’g

s e Sm———— s e S

L

\Yas N Bpsien i

Chapter-7 of Annexed Document. Non-comphance with this condon kabia lo‘ LWP"
result in (he lender being rejected. | i
Please submil list of personnelorganization on hand and propased 10 be| 1

4 engaged lor the landered work as pat (he formal vide Annesute D, Chapte-? Ves o AdoaE
of the Annered Document. Mon-complance with this concdilon bable to rasull E‘m\“-l
{In the tender baing rojected. ! ] el
SHANTL omsmucnon Gpaelsy - —
: SAMBq UR 0. ot ounhe
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Tender No: ETCPMINIBBS2022020

165

ECOR-CONST-HQ-ENGGI/ECOR
TENDER DOCUMENT

Closing Date/Time: 144372022 1200

Please submit cuphy ol Coniticale as pn; the profonnia onclosed vide Anngyy,. | T T -
I, Chapter-2 of the Annexod Document. Non-submission of the Cenlilicatg
the bidder shall rosult in summarily 1ejoclion of hisAholr bid, ft ghay bn ASowed

5 i fonlity, slate and gub Yos Mo ¥
mandatorily Incumbont upon he lendoror 1o ic onlity, s subimi thg Mardatory)| .
supporting documents duly selt attested by which thayMo Is Qualdying (i
Qualifying Critoria mentionod In the Tendor Documant. .
Please submit details of work completod during provious 07 yoars onding last|
day ol month provious to tho one in which lender haw boon inviled ag ey 1t

G y ‘ I 3 d Do { (4] Yos fio Aberaed
format vide Annexure-E, Chaplor-7 of tho Annoxo cumen. Man. (Mangstoes
compliance with this condilion is liable 1o resull in tha tondor bolng rejacipg, -
The tenderer(s) are required 10 upload the infarmalion as per Annexure.f of 1
Chapter-7, Annexed Document duly signed by the tonderor(c) and verifiag
Charlered Accountant since the information is required to ovaluato the big
capacity of the tenderer(s) tor tenders valuing more than As. 20 Cr, Howaver,

- the tenderer(s) may submit any additional infarmalion, il they desire go. In v Flerared
case. the tenderer(s) failed to submit the minimum required information asg per| ®% hio Maresices;
Annexure-F of Chapter- 7 along with the offer or submit in any other format
omitting required information essential to work out Bid capacity, his/their offer
shall be rejected summarily. This information is 1o be based on Annexure-F1, ‘
Chapter-7 of Annexed Document, 1

71 Plzase submit the required information for evaluation of Bid Capacity as per » J ¥ P—— .

" _|Annexure-F1, Chapter-7 of the Annexed Document, ] Yes (Cetorat)
Please submit the information regarding association of Railway Oficers with
tenderer(s) in relerence 1o Clause 186, Chapter-2 of Annexed Document along
with the declaration as per the format vide Annexure-G, Chapler-7 of the

8 Annexed Document. Also non-submission of information required as per|Yes No Alowec
Clause 16 (a), (b) & (c) of Chapter-2 in Annexed Document, contract is liable Mancatcey)
1o be dealt in accordance with provision of Clause 43 of Chapter-3 (Clause 62
of Genaral Conditions of Contract).

9 Please submi list of courl cases as per the format vide Annexure-H, Chapter-7 Yes N Alormes
of the Annexed Document. 0 (Mandawory)

10 Please submil list of arbitration cases as per the format vide Annexure-l, Yes No Alowed
Chapter-7 of the Annexed Document. L(umn

11 Please submit broad plan of execution of work as per the farmat vide Vi No Alowed
Annexure-J, Chapter-7 of the Annexed Document. (Mancaory!

12 Please submit details of other credentialsffacilities as per the format vide - Yes Alowad
Annexure-K, Chapter-7 of the Annexed Document. (Optioral

Please submit your bank details i.e. Name of Bank along with Bank Branch
Code. Accounts Number as appearing in the cheque book, IFSC Code and

13 PAN Number, duly certified by the authorised official of the bank, to facilitate s No Alowed
payment through ECS/NEFT/RTGS as per Annexure-L of Chapter-7 ot {Mancamry .
Annexed Document. In lieu of Bank Centificate, scanned copy of a cancelled
cheque may be attached for verilication of the above particulars.

Please submit the option for taking payment through Letter of Credit (LC) a3

14 |arrangement for lenders having adverlised cost of Rs. 10 lakhs and abaove.|Yes Yes (C
For details refer Clause-7, Chapter- 4 of Annexed Document.

15 Please submit the required certificate as per Clause 8.9(b), Chapter-4 of Yes No Adoweac
Annexed Document. {(Mancatory)

16 Please submit the Tender Form i.e. Annexure-l of Chapter-2 ol Annexed Yes Ino | Alowed
Document. iMancanny
Please enter the percentage of local content in the materlal being offered.

17" Please enter 0 for fully imported items, and 100 for lully indigenous items. The No Yes Adowed
definition and ealculation of local content shall be In accordance with the Make {Optonal
in India policy as incorporaled in the tander condilions.

General Inslructions

S.No.|Descrption Contlrmation|Remarks Documents)

Requlred Allowed [Uploading
Indlan Railwaye Standard General Conditions of Gontract -2020 corrected up
N to the dato_of cloging of tendor, USSOR-2019 correcled up lo the date of No Na Not Alowed
SHANT! CONSTRUCTION and the Annoxed Documents are part of the tender
g SAMEBLP B L EX)pts of G.C.C Is available al Chaplor-3. T -
ek W T )
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" YENDER DOGUMENT
Tonder No: ETCPAMIIBRS2022020 Clasing Date/Time: 14/032022 1200 g("}

NNE—————

-~

|

-?N\\ manuat tenders sent by PostFAX Gourier o1 in person shall be accepted jNo Na Naot Allowead t %
Favment of Earnest Monay Depost and Tender Document Cost shall be)
| aceanted through Net Banking ar Payment Gateway only. Na other mode of|

13 paymant shall be acvepted. Any firm 1ecognized by Dapartmant of Indusinal|Ng ta

|Palicy and Promotion (DIFP) as ‘Startups’ shall be exempled trom paymaent ot]
| \earnest monay depasit. |

Not Allowed

iIn case the date of closing mentioned in the NIT Header of e- lender
'idammern s declared a holdaybandnistrike elc. on any account, the date of
| closing tendar onfina wil not be changad as the apphication in the website of
f l,lREP$ does not pennit submission of any ofter aiter closing date and time of| No Not Allowed
H [the 1ender. Howsver, opening of tenders onling will be an the lollowing working
: |day arter the closing datelime of tenders.

i |Rates quoted by the tenderer in the relavant fields of the Financial Bid Page
lonly will be the muling terms for deciding inter-se-ranking and any condition
| having financial repercussions, if quoted anywhers else shall not be o No Not Allowed
| sonsidered for deciding the inter-se-ranking.
|

ls iFr.-r guidstnas for paricipation of Joint Venture Firms in Works Tender,

|Clause-17, Chapter-2 of Annexed Bocument may bea referred to. No No ot Alowed
[For more detals, the Instructions to the Tenderers vide Chapler- 2 and all
7 lother details availatle in the Annsxsd Document to the E-Tender Document|No No Not Allowed

Imay be referred to.

The Tenderer should suhmit 2 Certiticate as per the proforma enclised vide

Annexure-lll, Chapter-2 of the Annexed Document. Non-submission of
Centficate by the bidder shall result in summarily rejection of histheir bid. it AlL i

IS shall ke mandatorily incumbent upon the tenderer to identily, state and submil * o e

| the supporting documents duly self attested by which theyhe is qualifying the
Qualitying Criteria mentionad in the Tender Document.

(aj In case of any information submitted by tenderer is found to be false forged
or incorrect at any time during process lor evaluation of tenders, it shall lead to
forfeiture of the tender Earnest Money Deposit besides banning of business
for a period of upto five years. (b) In case of any information submitted by
tenderer is found lo be false forged or incomrect after the award of coniract, the
- contract shall be terminated. Earnest Money Deposit (EMD), Performance b o MRk Agwed
Guarantee and Security Daposit available with the railway shall be forfeiled. In
addition, other dues of the contractor, it any. under this coniract shall be

forfeited and agency shall be banned for doing business for @ period of upto
five years.

The tender shall be finalised based on submitted documents & no post tender
correspondence shall be enlertained. However, if any clarification is required
10 |by the Raitvay, the same will be sought from the tenderer which need to be|No No Not Allowed

provided by tenderer(s) within stipulated tme failing which hisftheir offer(s)
shall be dealt based on available information with Raitways interpretation only.

While submiting offers the tenderer(s) generally commit mistakes in
submitting the mandatory documents like Certificates regarding contracting
experience, Audiled Balance Sheet duly certified by the Charterad Accountant,
Cerlificate in respect to lrue and facluality of documents, information in
connection with evaluation of bid capacily, Power of Attorney, submission of
tenders by authorised signatory, JV related documents etc. As such, the
tenderer(s) should go through the tender document very carafully before
11 |submilting hisftheir ofter and accordingly upload all the mandalory documents|No No Not Abowed
and other relevant documents as per the formals annexed in the tender
document. The tender shall be finalised based on submitted documents & no
post lender correspondence shall be entertalned. However, il any clarification
is required by the Railway, the same will be sought fram the tenderer which
need to be provided by lenderer(s) within stipulated time failing which hisAhelr
offer(s) shall be deall based on available information with Railways J

interpretation only.

Speclal Conditions

S.No.{Description Conflrmation|{Remarks|Documents

Required Allowed |Uploading

Tenderers are requested lo refer Chapter-4 ol the Annexed Document lar

N - IN Not Alowed
BTRUGTIONContract. ° i i
U

5 ) [ ERSSE
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TENDER DOCUMENT

Tender No: ETCPMINIBBS2022020 Closing Date/Time: RS0 A5
_ —_— ey
- he Annexed Document for]
Tenderers are requesled lo raler Chapler-5 of t ; \r
2 Additional Special Conditiens of Conlract i.e. Technical Condilions of_cm | Mo Mot Allowred

Undertakings

S.No.|Description Confirmation|Remarks |Documents
Required Allowed |Uploading

I We have visited the works site and | / We am / are 2vare of the site

i Mo Mo {Not Aiowed
condilions.

I/We have read the various conditions attached/referred 1o in this tender

5 : = No No Not Allowed
document and agree lo abide by the said conditions.

I'We also hereby agree lo abide by the Indian Railways Standard General
Conditions of Contract-2020 with all Correction Sfips up to date of closing of
tender and Io carry our the work according to the Special Conditions of
3 Contract and Specifications of Materizks and works zs laid down by Raitway in|No No Not Allowed
the annexed Special Conditions/Specifications, Unified Standard Scheduls of
Rates-2019 with all correction siips up to the date of closing of tender for the
present contract.

I’'We hereby confirm that the rates, rebates and/or olher financial terms, if any,
quoted by us in the relevant fields of the Financial Rid page will only be the
4 ruling terms for deciding the inter-se-ranking and any such conditions having|No No Not Allowed
financial repercussions, if quoted by us anywhere else including ztiached
documents shall not be considered for deciding inter- se-ranking.

I/We agree to keep our offer open for acceptance for the period of days as
5 mentioned on NIT HEADER from the date of closing of tender and in default{No No Not Allowed
thereof, U'We will be fiable for forfeiture of my/our Earnest Money.

6 The amount as stipulated in tender document is herewith forwarded as

Earnest Money shall stand forfsited vithout prejudice if :- o i Not Alowed
I'We resile from my/our ofier or modity the terms and conditions thereof in 2
6.1 |manner not acceptable to the Raihwvays during validity period of the offer as No No Not Allowed

mentioned on NIT HEADER,
6.2 I/We do not submit a Performance Guarantee in any of the prescribed farm

within 60 days from the date of issue of letter of acceptance. Mo ho Not Allawed
'We do not execute the contract within 7 days after receipt of notice by =

6.3 Railway that such documents are ready. o Ne Not Allowed
I'We do not commence the work within fifteen days after receipt of Letter of

B4 Acceptance 1o that effect. Na No Not Aiowed

Until a formal agreement is prepared and executed, acceplance of this tender,

shall conslitute a binding contract between us subject to modifications, as may
T los mitualy agrend 1o Beienn s nt indicated in the letter of acceptance of|'© ‘N" Not Allowed
my/our offer 1o this work.

liwe hereby confirm that liwe have satisfied myself/ourselves by actual
inspection of the site and locality of the work that all conditions liable to be
encountered during execution of the work are taken inlo account and that the
8 rates enfered in the tender are adequate and all inclusive, in accordance to|No No !Not Allowed

the provision in Clause-37 Pt-ll of the Indian Railway Standard General
Conditions of Contract-2020 with corrections up to the date of closing of
lender.

6. Documents attached with tender

S.No. Document Name Document Description
1 AnnexedDocumant-zoazozo.pdi Annexed Document

This tender complies with Public Procurement Policy (Make in India) Order 2017, dated 15/06/2017, issued by
Department of Industrial Promotion and Palicy, Ministry of Commerce, circulated vide Railway Board letter no.
2015/RS(G)/779/5 daled 03/08/2017 and 27/12/2017 and amendments/ revisions thereol.

notag provisions o

T il {lv: the undersigned has ensured that the issue of this tender
YRR 7 B
- SANBR| ST through GeM. FIRETET (SIS

o
Chief Enpineer/Con-fil
m, Page 14 of 15 Run Oateesid/ 03 222 28:31:59
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Tender No: ETCPMINBBS2022020

ECOR-CON'LQQQ-ENGG-’ECDH
TENDER DOCUMENT
Closing Date/Time: 14/03/2022 12:00 ?3
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29

—

Signed By: PRABHATA BIHARI MOHAPATRA
Deslgnation : AXEN/C/Works/BBS

S

Chiet Engineer/Con-ill
T,:* RERT ‘Lq'?!«’iﬂ
East Ceast «.JII‘VaY “Bhubaneswa
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